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issuednotices/

Ranchi: The National Commission for Scheduled Tribes (NCST) has taken serious
note

of the repeated deaths of Birhor tribespeople allegedly caused by mining activities in
Jharkhand’s Chatty Bariatu coal project area, operated by Ritwik-AMR company in
Hazaribagh district.

In just one week, the NCST has re-issued notices to five top Jharkhand government
officials, demanding explanations within 15 days regarding the recent deaths. The
commission has warned that failure to respond could lead to summons.

Earlier notices were issued following the deaths of Durga and Kirani Birhor. Fresh
notices were issued after the deaths of Geeta Birhor and two-month-old Nisha
Birhor, all

linked to mining-related environmental hazards.

Officials Who Received Notices:

Additional Chief Secretary, Health & Family Welfare Department

Secretary, Scheduled Tribes and Backward Class Welfare Department

Secretary, Department of Forest, Environment & Climate Change

Secretary, Department of Mines and Geology

Director General of Police (DGP), Jharkhand

Trigger: Activist Complaint

The NCST acted upon a complaint by activist Mantu Soni, who accused NTPC of
disregarding safety, environmental, and public health norms in its haste to begin
mining

operations. According to Soni, the project has already claimed the lives of at least
four

Birhor individuals, including a two-month-old baby on April 23.

NHRC Also Raises Concern

The National Human Rights Commission (NHRC) has also intervened, expressing
concern over Geeta Birhor’s death. It issued notices to the NTPC CMD and
Hazaribagh

DC. The NHRC remarked that NTPC and district administration appeared to
prioritize

mining over the health and rights of the tribal population.

According to the joint inspection committee’s report cited by NHRC, NTPC’s
activities

pose a direct threat to the life and welfare of the Birhor tribe. Despite this, mining
continues at the Chatty Bariatu project, violating safety recommendations.

No Action on Probe Report Recommendations

The NCST expressed serious concern that the district administration has failed to act
on

the recommendations of a five-member probe committee headed by the Sub-
Divisional

Officer (SDO). The committee had concluded that mining around Birhor Tola in
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village was endangering lives due to dust pollution, frequent blasting, and heavy
vehicle

movement.

The report recommended halting mining until the Birhor families were relocated to a
safer area. Yet, the operations continue unabated.

Most alarming, the NCST noted, is that none of the Birhor deaths underwent
mandatory

post-mortems under CRPC Section 174(3). The commission criticized this lapse as
an

attempt to obscure the true causes of death and shield the guilty parties.
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Gujarat Tragedy: Muslim Man Burned Alive in Car, Family Alleges Cow

Vigilante Attack
https://thehindustangazette.com/national/gujarat/gujarat-tragedy-muslim-man-
burnedalive-

in-car-family-alleges-cow-vigilante-attack-35026

AHMEDABAD, GUJARAT - A horrifying tragedy unfolded in Gujarat’'s Gandhinagar
district, where the charred remains of Mohammed Bhura Habibullah, a 36-year-old
Muslim man and cattle trader, were found in a burnt car in Santej village. His
copassenger,

Syed Mohammed Rafig, was discovered unconscious nearby, sustaining

severe injuries. While local police are calling the incident a road accident, the victim’s
family has firmly alleged foul play, blaming cow vigilantes for the brutal death.
Incident Details: Burned Car, Unanswered Questions

According to initial police reports, Habibullah and Rafig were traveling through
Vayana

village on Monday when their car allegedly caught fire after hitting an object.
Inspector

S.R. Muchhal of Santej police stated, “Preliminary findings suggest a fatal road
accident

caused the fire. The narrow lane may have trapped the occupants inside.”
However, this version is being strongly disputed by the victim’'s family and
community

members.

Family Alleges Murder by Cow Vigilantes

Mugeem, the deceased’s brother, accused local cow vigilante groups of murdering
Habibullah. Speaking to The Hindustan Gazette, he said, “This was no accident. My
brother was tied to the car and set ablaze. His friend Rafiq has visible signs of
assault—

not burns.”

Rafig, 26, remains in critical condition in a local hospital.

Mugeem and other family members also alleged that Habibullah had been extorted
by

local cow vigilantes who demanded monthly payments from cattle traders. “He
recently

paid Rs 2,000 to avoid trouble. These groups target those who refuse to pay,” one
family member said.

Local Patterns of Violence Against Cattle Traders

This is not the first time cow vigilantes have been accused of targeting cattle traders
in

Gujarat. In May last year, Mishri Khan Baloch was allegedly lynched while
transporting

buffaloes in Banaskantha district. Rights groups have repeatedly called on the
government to curb mob violence and protect the lives of minorities and vulnerable
communities.

Community Demands Justice and Transparency

Mugeem has filed a separate complaint demanding a full investigation and review of
CCTV footage along the route taken by the victims. “If they can call it an accident
without being there, why can’t | call it murder?” he questioned.

Activists and community leaders are urging state and central authorities to take
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immediate action and ensure justice for the victim and his family.

Call for Independent Investigation

Given the serious allegations and the history of violence related to cow vigilantism in
the

region, there is a growing demand for an independent and impartial inquiry into the
incident. Human rights advocates are calling for the National Human Rights
Commission (NHRC) and minority commissions to intervene.
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